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Pubtk Telephons Call OHlrfs in 
Assam

'■1346. Shri Basunmlaii: W ill the
Minister of Transpori nnd Commurii-
c a lio n s  bt̂  pleased lo

(a ) whether it is a [act lliai duii io 
shortage of new lines :inil wii'e rist- 
erials, public telephone call cifl'ce!; 
could not bt installed :ti many
in Assam;

(b ) if so, what steps Cjovei iimtJil 
art.* talcing to meet Lhe si o'lafii;; and

(c j how long will it to mt-et
th^ shortage?

The Deputy Minister in (Ĥ :; IMuiitlty 
ot Transport and Commiii>i('atlt>ru> 
(Sh ii Bhagavati): (a ) ((.’ ). 13 Publli-
Call Offices have been sanctioned and 
are pending instaila: inn, Sonio delay 
in IhL sttpp^y o f TTial^?riiils to works is 
occurring as the dem;t^id !i increasing 
rapidly and resouices art- li.nited. 
Orders have been pi.teed lor pos', ; rd 
wire materials for ‘.he?e (ifTi'-'es.

Shri Basumalari: May I know liic 
number ot applications fo;' tc;c|ihf)ri(.s 
pending with the Gov.jrntii'/.»?

Shri Bhaeavati: Tĥ v n'jmbcr of
applications pending 1= about 2200

Shri Basumatarit Duo tJ sijoi : c f

newsprint telephone jjuides are TiOt 
printed yet and the Fubli? art put to 
some difficulty. I want lo linnw when 
they w ill be printed?

Mr, Speaker: The 4 'jeKt;on was
about shortage of new lines and wire 
materials. From that, h-,' ha; gone to 
the shortage of newsp/int now. That 
is a dilTerenl question nlto;',‘ihi‘r Next 
question.

Shri Nambiar: I requi.-st Itiat along 
with 1347, the other qu(M'on_ Ko, 1349 
may also be taken 'jp an'3 an.iwertd 
together as both relate It the .same 
subject,

Mr. Speaker: I f  the ivtin ister Ii ;.h ho 
objection, he ntay f:?c.

The Minister of Stat? in the Minis­
try oI Irrigatiftn and Power <Shri
Alagesan): 1 have -lo objection.

Sea Erosion in Eer;t1a

•  ̂ Bavindra Varm:i:
\ Shri K oy »:

W ill the Minister tif trriif.ition rind 
Power be pleased to ntate:

(a ) whether Goverri.ncnt are aware 
of the serious damar^e that is be^ng 
caused in the coa.stal area near r a 1i,-ut 
(Keralal during the last two ’ non'h,', 
especially during the second fortnigiit 
of May, as a result r>f eofiltnuous and 
accelerated sea erosion;

(b ) whether Centr.il niiuoriinciit 
have received or aslted foi' any le- 
port,"; from Government a ' Kerala or 
the extent of damage and thi> g iavilv  
of the danger: and

w'hat action t?o\'ertiriM;nt pro­
pose to take to protect the nort lifiicr. 
godowns and other installations, snd 
thy coastal area near Calicvi:’

The Minister of State in the Mlnis- 
(ry of Irrigation an j Power (Shri 
Alagesan); ta) and (b i. Yes, Sir.

(c ), A  statement conUiiiing tlie re­
quisite information is laid on the Table 
of the House. [Sec Appendix III,
a.ineiture No. 104].




